National Company Law Tribunal
Allahabad Bench

ceno. H9/10/6

ATTENDENCE-CUM-ORDER SHEET OF THE HEARING OF ALLAHABAD BENCH OF THE NATIONAL
COMPANY LAW TRIBUNAL ON 25.04.2017
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Order Dated 25.04.2017 CP NO 49/2016 Jai Prakash Associates Ltd

Parties are represented by their respective counsel. Shri R.P
Agrawal Advocate appears for petitioner company and Shri M.K

Bagri represents the central government.

In the present matter the report of RD is still awaited. Hence case

Is adjourned for report.

Meanwhile petitioner company is in liberty to file sanctioned
scheme to the ROC.

The matter be listed on 16.05.2017

Date- 25.04.2017 Shri H.P. Chatuwedimudicial)




